IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERARaD BENCH A7 HYDERABAD

0.a.80. G€EST so3

Date 'of Crder: 6/7-93
Betweens: - 877
o

1. Divisional ‘Failway Menager, (EG)
Soutn Central Railway, Secunderabad,

2. Permonent "oy Inc-ncisr (Con)
S.C+Rly, Secunderabad.
3. Chiefi Signal Inspector,

Slgnal & Telecommunication Iepartnent
C.Rly, Secunderabad.

. Applicants,
and
1' D . MO\\l"Q}{{A'
2. Presiding Officer, Labour Court,
Narayanaguda, A.P,Hvderabad.
- Respondents,

Fer the AppllcantsL Mr.N l.DevraJ, SC for Rlyq.

For the REspondentss .a.

THE HON'BLE Mit, JUSTICE V.NEZLADRI RAO : VICE CHATRMAN

AND
. THE HON'BLE MR.P.T.TIRUVENGADAN : MEMBEY, (ADMT)
The Tribunal made the following Order:- ' 4

.- e LW § .I.-lv'_-.‘__.?‘.

in C.M.P.No, 6“7 /83 1s suspended until further orders.
Issue notice to the Lespondents.

Post the case on 6,9.93,

To :
1. The Divisional Railway lManager (B. G) .C.Rly, Secunderabad.
2, The Permanent ¥Way Inspector (Con) S.C. Rly. Secunderabad.

3. The Chief Signal Inspector, Sighal & Telecommunication
Department, S.C.Fly, Secunderabad.

4. The Presiding Officer, Labour Court, Narayanaguda, Hvoerabad.

5. ‘'One copy to HMr.N.R. DevraJ, sC for Rlys. Car. Hyd.

6. One copy to Mr, .

7. One spare copy.
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Dismissed

TYPED BY _ COMPARED E&

CHECKED EY- LPPROVED BY -

HYDERABLD BENCH AT HYDER:-;BAD

I8 THE CLMTRAL ADE ':IL‘JILJTRATIVE TRIBUN?jJ
.’-_____.—-—-"' i

ViICE CHZIRMaN

THE HON'BLE MHKLA.B.CORTY ;3 MEMBER(AD)

. T, CHAMDRASEKMAR REDLY
MEMBER(J) -

AND | , /

THE HON'BLE MR.P.T.TIRUVEN(ATA -2/~

THE HCON'BLE j

Dated 3: b -9 -1993

ORDER/ JUBGMEND::

M.IA. SRR c..n. No,
‘ in

0.2.No. QbS’\OB '

T.A.No. (W.pa : )

Admitted and Interim directions
issued

Disdosed of with directions

Dislissed as withdrawn

Digmissed for default.
: Re'ected/ Ordered





